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Demand to give incentives to sugar industry for its revival

SHRI N. R. GOVINDARAJAR (Tamil Nadu): Mr. Deputy Chairman, Sir, | would like to request
the Government to consider the following demands of sugar industry. The sugar industry in aur
country is facing crisis. There is a steep drop insugar output to 14.5 million tonnes in 2008-09 season
against 26.4 million tonnes in 2007-08. It is due to deficit raing, which it has resulted in & surge in
sugar prices in the open market. Many sugar mille are not able to utilize their crushing capacities
sufficiently.

The sluggish progress of the South-West monsoon and likelihood of further reduction in
sugarcane production may affect profit margine of sugar mille in the next season. Hence the sugar
industry deserves incentives from the Government. The sugar industry should be allowed duty free
import of sugarcane hansesting equipment. To purchase sugarcane harvesters, 3.5 per cent subsidy
should be given to the Farmers' Cooperative Societies and also soft loan for the balance amount. The
industry is asking for permanent withdrawal of tax on self-generated selectricity to encourage captive
power generation. The Government should provide special facilities for letters of credit to sugar

factories to enable them to impart raw sugar to fide aver the shortage of domestic sugar production.

The excize duty on rmolaszes should be rationalized to Re. 250 per tonne which is not af Bs. 750
per tonne. Tax Holiday for the revenue earned from co-generated power should be extended for
ancther ten years and thus will encaurage more investment in this sector. "Declared goods” status

should be granted to ethanal .
Therefore, | urge upon the Gavernment to pass necessary orders in this regard.

SHRI S. ANBALAGAN (Tamil Nadu): Sir, | assaciate myself with the Special Mention made by
the hon. Member.

Demand to increase number of seats in various medical colleges in Bihar
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Demand to stop supply of ready to use therapsutic foods in the country

SHRI SYED AZEEZ PASHA (Andhra Pradesh): Sir, | would like to draw your attention to the
recent infarmation that international agencies like UNICEF have been importing some kind of branded
'Ready to Use Therapeutic Foods' for the treatment of severely malnourished children and this has
been used and dstributed without the permission of the Government of India. This is highly

objectionable.

International agencies and vested interests are attempting to push these foods in contravention
of the Government policy. | believe that indiscriminate distribution of such foods will commercialize
young child feeding through market driven approaches. This would change the feeding patterns of
young children in the villages and simplify the management of malnutrition. This will aleo destroy local
solutions developed by the people; even the Indian Academy of Pediatrics recommends a modified

family pot approach for this.

The Government of India's letter no. Z-28020/50/2003-CH, Ministry of Health and Family \Welfare
stated as follows:

"The Ready to Use Therapeutic Foods is plum peanut, from France @ Us % 40 per child.
RUTFs are not an accepted strategy of the Government of India, neither under RCH ner ICDS.”

| am astonished how this food were procured and distributed by UNICEF in some of the States
without any knowledge ar approval of the Ministry of Women and Child Development, Government of
Indi.

| demand that this BUTF procurement and supply should immediately be stopped.

Demand to take steps to facilitate early construction of
Dadri Power Project in Uttar Pradesh
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